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GO“u CE THNDI
TATSTRY OF FINANCE
(DEPAR;ﬂEE OF RHVENLL AWD (InUzans®)
IEW DETHYI: THR} 's% October, 1975,
NOTITTCATINN
TLTCUM AL
N0, 1112 (R N0 N4/153 /13,1700 s In bYCIClSE of the peowsrs conlerred
Ly sub-eclause (iii) of olszuse (445 of Besiioh 2 of the Income~iax
Act, 18871 (43 of 19671), 4he Contral Governmedd herely evihorises
Shri F.C, Puri, who is a Grzeited Gr¥ficer oflthe Central Covernment
to exercise thz powers cf the Tax Rgcovery OFFficer uwnder the s=id
Ast,
Ze This Notificabion shall come inio forel wiit4 immediase afieot,
Sa .-
(V.P. M2tg=2l )
Depaty Secretary bto dhe doverament of India
Tihe Mensger,
Governmert of Jndia Fress,
¥ow Delhi,
No. 1112(F. W0, 404/153,/75-17CC)
Cory forwarded to:-
1, 41l Commissioners of Inceoms-%ax,
2, 4£11 Dizectors of Inspection,
3. The Director, (”&M“}, Few Dplhl (5 copies).
4» The Director, IRS(IV) 8%ta’ff College, Nagrr,
2. The Comptuoller & Anditor Cemeral, New Defthi (25 copiass),
6, The Chiaf Secrsiary, Govi, of Punichb, Chghdizgarh,
T, The Chief Secretes qu Gove., of Jammu & Kasfimir, Sriaszgar.
8. Chief Secrotary, Union Territory, Chandirpri.
9. The Accountant Gunmral Himenhal Ermde%h, Simla,
10. mre Accountant P@aG“aLg Jexmil & Kashmir, frin~gzor,
1,1a e AL GTH.'YCIF,L t Gene l ?"Ln.(l‘ic.a. fa ba‘.fr..i.u..o
12, Shr* P.H. Ramahs ndaiﬁ, Joint Secretery enfl Ieszsl Adviser,
Minissery of Low, New Delihi,
13, Bulletin Szotion (5 copies).
14, Guard File,
15, 211 Secticns in Board's Office,
16, The Conumissionar Treome~tax, Amrissar [, Lariisar,
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